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Lanka meet from time In time tn dis-
cuss the resolution of any 0 ,tst l:~:jing 
problems and development of clo~E' and 
cordial relations between the two 
countr'les. 

Utility of Aircraft Carr:I'r~ fflr Indian 
Navy 

736. SHRI R. V. SWAMINATHAN: 
SHRI V. MAYAVAN: 

Will the Minister or DEFENCE be 
pleased to state: 

(a) whether the attention ()i Go\'el'll-
ment has been drawn to Times oj 
India (Ahemdabad edition dated th., 
22nd August, 19n under the hending 
UtilitY' of Aircraft carries for 
.Indian Navy Questioned; and 

(b) if so, the reaction of Goverl1-
melllt thereto; 

(c) whether the experts of the De-
fence MinistrY' agree with the views 
expressed by the editor ir. regard to 
the Indian aircraft cr.rrier 'Vikrant·; 
and 

(d) if so, what steps are being tRken 
to replace the Indian ship (,'<I'rirrs? 

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) Yes, 
Sir. 

(b) 'and (c), Government do not 
agree with the view. expressed there-
in. 

(d). Does not arise, 

Varyl.... Wages Paid to Bldi Workers 

737, SHRI SHASHI BHUSHAN: Will 
the Minister of LABOUR be pleased to 
state: 

(a) the nature of efforts mp.de to 
sort out problems ariSing out of vary-
ing wages paid to bidi workers in diffe-
rent States in the coun~ry; and 

(b) th" names Of -States which ha¥e 
since revised the wages of bidi 
workers and the steps taken to persu-
.ade other States also to do so? 

THE DEPUTy MINJSTER IN THE 
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) The :mtter 
was discussed at M~etings of the 
Labour Ministers of the cOllce\'[,('(1 
States held at Mysore in June 1!172 
and at New Delhi on the 17th Jar.U(,,·v 
1973. It was agreed at the latt~r 
meeting that in order t'J ndrl'OW (((,IV" 

disparities in the mininwl11 wagE's l,r 
the bidi workers the pr~.!!n~ m!nii· .. ~,,., 
wages may be brought upto Rs, 3,25 
per day (with \'ariations upto R~, ~.bO 

per day). for rolling I WlIJ bidb, w;thQut 
prejudice to thl' higher wages alr~:.I(J y 
prevailing in some S: atp> / areab, ' 

(b) The Go\'ernm~n!s of A,s",,,. 
Gujarat. Rajasthan, fnmil N:idu, Kar-
nataka and Orissa ha\'e revised the 
mlmm~m wages. The Go\erllments of 
Madhya Pradesh, Mahar:,shlra ,,!;d 1-.-;-
pura have notified prol>~>a1., .01' re, .. i-
sion of wagps of bidi wurkers in\'iUo.g 
comments. In West Bengal anti 
Kerala. the wages are lepurted to be 
already higher than !hos'~ ,,(;rced t·, .. t 
the State Labour Mini,',el's' mee~i"g. 
held On 17-1-1973, The matter ~s being 
pursued with the I'ema:n;ng Stat~.,;. 

FirDlll/COJDPanies 8UI)!lI~';"g .(o;!lUip-
JDen~ and stores to Defence Ser\'!re< 

738. SHRI SHASHI BHUSHAN: Will 
the Minister of DEFl':NCC be ,l,·<;·d 
to state: . 

(a) which private sector firm. ~'al' 
companies are supplyin", equipn,c,nt 
anrl stl)res to the thr"e ['erenct 5"1'-
vices; 

(b) what are the ilem>: s .. "plied an:! 
at what rates: 

(c) whether private firrrs :,re re-
aping huge profits out of these ~C:P
plies: and 

(d) if so, what steps are proposed 
to be taken to redur.e th,. profit. 0; 
the private spctor firms to reasona!:,'~ 
limits? 

THE MINISTER OF STATE (DE-
FENCE 'PRODUCTiON I I~ THE 
MINISTRY OF D'EFENC'F (S~lp'r 
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(b) There are sevel'al agencies, pro-

curine items of stores for the Defence 
Services l,iz, Direct~r General Suppli,," 
and Disposals, Department of De;enc.: 

usually made to bring down prices 
before accepting the offers 

In respect of most of the contrallb 
finalised in Department of Defem:e 
Supplies, negotiations are held II' j III 
the tenderers by a Comn,ittee whJ('jJ 
includes representative of Ministrv of 
Finance, Users, Techn:cal Commiitt'Es 
etc., where efforts 'Ire made to obtain 
the store to the best advantage of the 
Government. 

Supplies, the three Sel'vicE. Headquar· 
ters, their Store Depots and their st'vt'-
ral Units, and Ministry of Food and 
Agriculture. The nUl"lber of pro<'t:re-
mer,t agencies would run into severlll 
hundreds. DGS&D is generally hand-
linG procurement of establishe.j items. 
The items having developmental as-
pects are procured for the Services 
through the Department of DefennCt' 
Supplies. Food stuffs and /; rains are 
procured by the Army Purchase 
Organisation of Ministry of Food and 
Agriculture. Purchases of established 
items worth Rs. 50,000 and !below are 
made directly by the Services. In-
formatiOn on (i) the names of the 
private sector firms and companies 
supplying equipment and stores to 
the three Defence Services (ii) the 
items suppl\ed and (iii) the rates, 
would run into volumes and it would 
be nearly impossible to furnish the' 
information in a consolidated manner· 
MOI'eover t·he effort involved would 
not be commensurate with likely ad-
vantage. 

(c) and (d). Bulk of purrhases is 
made by DGS&D on competitive basis. 
While deciding on tenders, the reasons 
for the increase over the ~a.t pUT('ha~e 
price are gone into anci orrlers ure 
placed only after the reasonableness 'of 
the prices has been looked into. It 
Is not possible to indentiiy the (juan-
tum of profits made by supplying firms 
against DGS&D's contra,·!, on Defence 
accounts. In the case of pllrch.~se on 
proprietary basis, the cust struetu re of 
the quotation is gone into and it is 
ensured that, as far as possible, the 
profit margin claimed is at a reason-
able level. 

The Department of Defence Supplies 
is basically handling the Ql!velopmelltal 
items which were hitherto bt'ing im-
ported or art' being introduced i'lto 
the Services for the first time. 

Even though comparative rate> ar'i! 
available in many cases, attempts are 

Indian Milisions to Middle_East to 
Explain Indian POsition Regarding 

Arab Struggle 

739. SHRI PRIY A RANJ AN DAS 
MUNSI: Will the Minister of EXTER-
NAL AFFAIRS be pleased to statl! 
whether in view of the West Asian 
C~is~s, Government have sent any 
MISSion to the Middle-East to explain 
India's position and support the Arab 
struggle? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(~HRI S~~NDRA PAL SINGH): No, 
Sir. India s Support at thp Arab cause 
in this matter is well-knuwn ana our 
Embassies abroad as well as our Per-
manent Representative in the U. N. 
are in constant touch wi th the leadE'ri 
of the countries concerned. 

Diversion of U. S. Arms &0 PaJPlitul 
vi. Iran 

7'40. SHRI P. G· l,1A VALANKAR: 
Will the Minister uf E..'i:TERN.,\L AF. 
FAIRS t < J I ased to state: 

(a) wh.ther Government are aware 
that small arms :)nd other military 
equipment produced by U. S. A. are 
being diverted or delivered to Pakis-
tan via Iran; and 

(b) if so, Government's reacticr. 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
According to our informution, includ-
ing press reports from Pakistan, trans-
fer of some arms and equipment of 




